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to Monopollex and Restrictive Trade
Practices Cdmmissiop;

(b) if so, the amounts of fines im-

posed and particulars of the firms;
and
{c) nature of other punishments

proposed to be given in case the fine
iz mot paid in time by those frms?

DEPUTY IN THE
mmm OF LAW, JUSTICE AND
COMPANY AFFATRS '(SHR1 BEDA-
BRATA BARUA): () and (b). No
fines were imposed, but the M.R.T.P.
Corimibsion by an order dated the
Sth Marth 1974 directed each of the
four rvespondents, namaly, (i) M/s.
J. K. Synthetics, XKanpur (1) M/s.
Garware Nylon Ltd, Bombay (in)
M/s. Niflon Synthetics Fibre & Che-
micgls Ltd, Bombay and (iv) M/s.
Moddipon Ltd., Modinagar (U.P.) to
pay to the Registrar of Reéstrictive
Trade Agreements costs quantified at
Rs. 250 each.

(¢) The Commission has not fixed
pnyumemmt,m: ﬂiepmqntotthe
re fhe Commission

wmmﬂdﬂ;

what #ﬁon ahnuld be t&ug

to yecover qzm!-!
are pot made wjthin arewnnb

Supply of crwde off by Iran to India

6183, SHRI TARUN GOGOI:
SHRI R. V. SWAMINA-

THAN:
Will the Minisier of PETROLEUM
AND CEEMICALS be pigased to state:

(a) whether supply of crudg oil
from Iran about which agreement was
reached when the Foreign Minister
visiteg that country has commenced;

{h) if s0, whether 280,000 tcmmmg of
crude o1l will be reaching India
soon; and

{e) whether this will be in addition
to the crude supplied earlier?
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%umlsm STATE IN THE
Y OF AND
CHEMICALS (SHRI SHAHNAWAZ
KHAN): (a) Yes, Bir.

(b) India would be importing 260,400
tonnes of crude of every quarter, |

{c) Yes, Sur.

AlNocation of Funds for Byl
Elogixification im Gujarat

6196 SHRI P. M. MEHTA: Wil the
Mimster of IRRIGATION AND
POWER be pleased to state:

(a) the gllocation of funds made
for rural electrification iy the State
of Gujarat in the Fourth Five Year
Plan and Fifth Plan;

(b) whether the State of Gujarat
has not been given adequate prion-
ty in this regard, and

(c) the number of villages electiri-
fied t1ll the end of Fourth Five Year
anpd the number of villages

stal] left to be electrified in Guyarast?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) Fundg amounting to
Rs. 600 crores were allocated to q“jr
rat for rural electrification iIn
Fourth Plan. For the Fifth ¥lan tba
proposed allocation is Rs. 10.00 croves.
In addition to the above allocations in
the State Plans, assistance 15 also
available to the State Electricity Board
from the Rura) Electrification Corpo-
ration for viable schemes. During the
Fourth Plan 27 schemes of Guijarat
State Electricity Board involving a loan
assistance of Rs 1235.235 lakhs were
sanctioned by the Corporation, Bimi-
lar assistance would be available du-
ring the Fifth Plan as well,

(b}'l‘hepmcnmmantruruplech'l-
ﬂt‘aﬁmhmrmulltadhy the State





